P | TEM NO 26 COURT NO. 10 SECTI ON Xl

SUPREMECOURTOFI NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 13476/2014

(Arising out of inpugned final judgnent and order dated 10/02/2014
in WPC 45270/ 1999 passed by the Hi gh Court O Judicature At

Al | ahabad)

ANI L KUVAR Petitioner(s)
VERSUS

ADDL. COW SSI ONER, GORAKHPUR, UP Respondent ( s)

(with appln. (s) for exenption fromfiling o.t. and prayer for
interimrelief and office report)

Date : 03/07/2014 This petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTI CE SHI VA KI RTI SI NCH
For Petitioner(s) M. Quru Krishan Kumar, Sr. Adv.

Ms. preeti ka Dwi vedi , Adv.
For Respondent (s)

UPON hearing the counsel the Court nmade the follow ng
ORDER

List the matter alongwith SLP(C) No.12517/2014.

[OP. SHARMA] [ NDU BALA KAPUR]
COURT MASTER COURT MASTER
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